I N THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

A No. 5
in
ClVIL APPEAL NO 7915 OF 2003

RAMESH NATH APPELLANT
VERSUS
MANOHAR KANDPAL ( DEAD) THROUGH LRS. RESPONDENTS
ORDER

Del ay condoned.

Application is dism ssed.

[ C. K. PRASAD|

NEW DELHI
AUGUST 09, 2010.



